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3. At the UN Headqu.arters in New 
York, the. Group called on tbe Secretary. 
Oenoeal . of the UN and the PresideDt of the 
Security Council and banded over to them 
the Communiqtle adopted at the Emergency 
Meeting of the Nonaligned Foreign 
Ministers and Heads of delegations on 
April 1 S on the Libyan issue. It also 
conveyed to them tbe profound concern 
of the Movement at the disturbing turn of 
events and the need for the UN to act 
urbently to prevent further escalation of 
an already tense situation. 

4. In my statement in the Council I 
reiterated our principled position tha t we 
were opposed to all forms of terrorism 
whether committed by individuals. group of 
individuals or organised by States We 
are prepared to lend our support to any 
well considered international cooperative 
effort to deal with this menoce. At the same 
time, we could not but be gravely concerned 
at the violation of norms of international 
behaviour by sovereign states. We are also 
seriously concerned at the implications of 
recent events for the se curity of small 
states. 

5. At the meeting of the Security 
Council convened at the request of the 
Group on April 24. 1 presented 'before the 
Council a position of principle based on 
the UN Charter. I stressed the imperative 
necessity of restraint being exercised at this 
criticial juncture, and urged the Secretary 
General particularly since the Council had 
been paralysed by the triple veto, to 
continue his peace efforts. The Secretary 
General appreciated the strength and 
support given by the Movement and assured 
us that be was doing and indeed would 
continue to do all he could. 

6. Besides me~ the Foreign Ministers 
of Cuba and Yugoslavia as well as Perma-
nent Representatives to the UN of Ghana 
and Conlo (representing their Foreiin 
Ministers) also spoke in the debate. The 
Permanent R.epresentatives of USA and UK. 
defended action of their government and 
were cdtical of the stand taken by the 
Nonaliloed Movement on the Libyan 
issue. 

**Not recorded. 

12.89 hr •• 

[MR. DEPUTY ·SPEAKER. ia t. 
Chai,) 

PROF. K. K. TEWARY : Sir, the boo. 
Members. some time back wanted a 
discussion on this subject (I"terrupllo",) 

MR. DEPUTY.SPEAKER Sbri 
H. K. L. BHAGAT. 

PROF. K. K. TEWARY : Sir, the 
hon. Speaker had promised to allow a 
discussion on this suhject .. . (/nterruptlons) 

MR. DEPUTY·SPEAKER : The hone 
Minister, Shri H. K. L. Bhagat, is making 
a statement. 

(Interruptions) 

MR. DEPUTY-SPEAKER 
will go on record. 

Notbinl 

(Interruptions)· * 

BUSINESS OF THE HOUSE 

[English] 

THE MINISTER OF PARLIAMBN-
TARY AFFAIRS AND TOURISM (SHRI 
H. K. L. BHAGAT) : With your permis-
sion, Sir, 1 rise to announce that Govern-
ment Business in this Houoe dur ina the 
remaining part of the session, will consist 
of : 

1. Consideration and passing of : 

(a) Tb:e Muslim women (Protection 
of Rights on Divorce) BiU, 
1986. 

(b) The Swadeshi Cotton Mill, 
Company Limited (Acquisition 
and Transfer of Vndcrtakinls) 
Bill, 1986. -
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2. Discussion on the Resolution 
seeldna approval of the New 
Education Policy. 

DR. O. S RAJHANS (Jhanjharpur) : 
Sir, the following item may be included in 
the Dext week's business : 

It is really very dishearte.ning to note 
th'lt the objective of potable water for the 
entire population, rural as well as urban, 
will not be realised by 1991, the dead line 
set by the planners to correspond with the 
lOals of the International Drinking Water 
Supply and sanitation decade. According to 
a recent survey the population conver .lge 
attainable by them win be 90 per cent in 
the urbdn areas and 8S per cent in rural. 
It is said that resource constraint is the 
main reason for this. It is therefore 
absolutelY necessary to find cheap:r ways 
of treating salanity, high fludde content 
and blcteri'Jlogical contamination of 
water. 

In this connection, I want to draw the 
attention of the Central Government 
towards an urgent need to implement the 
long and short term drinking water supply 
scheme on a war footing in the rural areas 
of Bihar, particularly the MITHILA region. 
There most of the drinking water schemes 
in the villages are lying incomplete sirce 
sixties. The Central Govern·-nent has 
spent a considerable amount on these 
schemes but the rural people have not 
been benefited. It is requested that the 
Central Government should pay proper 
attention to this problem so that the rural 
people of Bihar particularly of MITHILA 
region get at least one safe . source of 
drinking wa ter ~ 

SHRI CHINTAM.ANI PANIGRAHI 
(Bhubaneswar) : Sir, 1 beg to make the 
following submission for inclusion in the 
next weekJs business of the Government : 

That because of the lack of central 
funding for Orissa it bas not been possible 

, to fund major projects like Samal Barrage, 
Upper Kolab irrigation and works relating 
to Subernarekha Project on the Orissa side 
adequately. Cqnsequently, the entire tail 
ra ce discharge from both these projocts 
Will 10 waste for want of funds for tho 
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irriga tion distributaries system 4 Similarly 
in case of Subernarekha Project works 
rela tins to Bihar portion wiil be completed 
and water available on the Orissa border 
can not be utilised for want of distribution 
system inside Orissa in the Seventh Plan. 
This needs urgent attention of the Central 
Government. . 

DR. A. KALANIDHI 
Central) : The following item 
included in next week's business. 

(Madras 
may be· 

Leptospjrosis, a water !,orn disease, is 
causing great concern to people of Madras 
city. This disease is prevalent in entire 
Madras City and more particularly in 
north Madras So, people are affected, 
including staff nurses and doctors. One 
student died due to this disease. It causes 
first fever, circum corneal injection and 
later of meningitis hepatitas and tieath. 
Adding fuel to fire six cases of AIDS 
reported in Madras city. When the 
question of occurrence of AIDS was raised 
in the floor of this House during the 
Winter Session, the Hon. Minister of 
State for Health has flatly denied such 
occurrence of AIDS in India. The Hon. 
Health Minister of Tamilnadu on 
33.4.1986 has made a statement in 
l' amilnadu Assembly that six cases of 
AIDS reported in mid of 1985. But due 
to the request from the ICMR and Medical 
Council of India the nlatter was not 
disclosed. Whether this is a fact or not 
six women contacted this disease AID~: 
No they have been quarantained. Have 
they given any transfusion or donated 
blood? Whether these women were given 
any injections. If so, whether the doctors 
and nurses attended on them were screened 
or not '1 Whether the syringes. needles and 
materials used for these AIDS patients 
are disposed or not '1 

In view of the dreadful nature of AIDS 
and prevalence of Leptrospirosis I urae 
upon the Government to constitute a 
Committee consisting of doctors, social 
workers and Members of Parliament to 
popularies the prevention of these disease. 
and remedial measures to be taken, there-
for. 

[Translation] 

SHR.I AZIZ QUR.BSHI (Satna) : Mr. 
Doputy Speaker, Sir, the hon. Minist01' of 
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P'1rliamentary Affairs may kindly include 
the following it'em in the Business of the 
House for the next week. 

There is an acute drinking water crisis 
in the Satna Lot Sabba constituency of 
Madhya Pradesh. In tbe Satoa, Cbitrakoot, 
Maihar, Reaaon, Amarpatan, Barawaha, 
Kenoor, Nagad and Rampur Baghela 
St$te Assembly constituencies, sufficient 
drinking water is not avaHable for the 
poor labourers, farmers and even for the 
cattle The villages inhabited by Adiv~'sis, 
Harijans and other backward classes are, 
in particular, hit hard. Tbe Centra) 
Government should initiate steps at the 
earliest to solve the drinking water problem 
on war footiog by providing special financial 
assistance to the Madbya Pradesh Govern-
ment. 

In the Satna Lok Sabha constituency 
of Madhya Pradesh, the people ~nd 

particularly the youths are facing acute 
problem of unemployment. The industrial-
ists of this area like the Tatas atld the 
BirJas do not give employment to the local 
people in the cement factories and other 
industries located in the Satna Lok Sabha 
constituency. Due to this, there is great 
unrest and discontent among the people 
particularly the educated unemployed. 

The Central Government should take 
interest in locating some big public sector 
industrY in the Satna Lok Sabha 
Constituently so that the unemployment 
among the people is removed and the 
standard of living of the people is raised. 
Besides, the Central Government should 
take strong action against industriahsts like 
the Tatas and direct them to provide 
employment to the local people. 

[English] 

SHRI CHINTAMANI lENA 
(Balasore) I would like to submit the 
(ollowing in the House on 2.5.86 for 
inclusion of thele two subjects in the list 
of Busine.s for the next week commencing 
from S.S .86. 

Many thousands of Railway employees 
of S. B. Railway Men's Con&resa under 
South Eastern llailway t bava 8tttrted 

alitation by relay hunger strike from 
22.4.86 to fulfil the; r fourteen demands 
including streamlining industrial relations 
(Negotiatinl Machinery), early submission 
of 4th Pay Commission Report, early 
granting of third instalment or interim 
relief, lifting of ban on recruitments, lillinf' 
of existing vacancies in" grades "c', and 
"0'" categories etc. If this stalemate 
allowed to continue for a further period, 
this wou1d create heavy losses to the 
Government exchequer and disru'Ption on 
traffic movements. This serious matter 
need be included in the business of the 
rest of the Session. 

Secondly, the most prestigious and 
costly Heavy Water Plant at 1 alcher in 
Orissa, installed at the complex of Talcher 
Fertiliser Factory has be~n closed down 
due to a very high e:x.plosion on 29.4.86 
night by which the control room of tbe 
plant has been totally destroyed and 
created a very serious situation in the 
locality and the employees as we]) as the 
people of the area became very panicky. 
This h:avy water plant of Atomic Energy 
Commission has the capacity of producing 
300 KG. but the pump of the plant was 
compelled to work exceeding working 
capacity to 350 KG. instead of 300 KG. 
bas created such explosion. There are 
serious apprehension of loss to human 
lives and Government properties, specially 
when, this plant is located in the premises 
of Talcher Fertiliser Plant may pose 
danger to Fertiliser Plant also. 

This very important subject needs to be 
included in the next week list of business 
commencing from 5.5.86. 

SHRI ANOOPCHAND SHAH (Bombay 
North) : Sir, the following matter may be 
included in the next week's business. 

After the introduction of new textile 
policy, it seems powerloom indu5tries are 
badly affected and a number of workers 
engaaed in the industries are likelY to be 
jobJess, .and a number of small industrY 
people may be thrown out. This breaking 
of powerloom industries may have a 10(11-
term adverse effect on oUt economy. I 
request the bon. Minister for Parliamentary 
Affairs to include tbe followinS $Ubj~Cl f(Jl' 
Qe~t week's business :. 
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'!Impact of new textile policy on 
powerJoom industry and measures to be 
taken up for the survival of powerloom 
industries. U 

[Transltltlo" ] 

SHRI BALW ANT SINGH RAMOO. 
WALIA (Sangrur): Mr. Deputy .. Speaker, 
Sir, the following matter may be included 
in the next week's List of Business. 

The murder and the harassment of the 
J')eople of Indian origin in Lanka is conti .. 
nuinl unabated. The Indian and the Sri 
Lankan Governments have been holding 
negotiations for a long time. The representa' 
tives of the Indian Government visited Sri 
Lanka from time to time with J)l'oposals and 
similarly the emissaries of Sri Lankan 
Government paid visits tl) India but they 
have not reached any conclusion. However, 
there are indicati~ns in the press reports 
that the results of the present negotiations 
win be no different from the earlier ones. 
On the one hand. efforts are being made to 
solve the problem through negotiatio.ns and 
on the other hand, rift bas been created 
between two groups of Tamils so that the 
talks fail and the Ii tuation in Sri Lanka 
remains the same. I would also like to 
point out that Sri Lanka gener~i11y prefers 
to hold talks during the months of April 
and May because in June the meeting of 
coUttries, which give economic assistance to 
Sri Lanka, is held. Foreign economic assis-
tance constitutes fifty per cent of the Budget 
of Sri Lanka. In these meetings, the Sri 
Lankan Government gives hint to the effect 
that they win solve the problem through 
nelOtiations and thus manages to get assis-
tance from those countries. I would urge 
the Government that besides negotiations, 
theY tbould take other positive step to solve 
tbe problem of the people of the Indian 
odlin in S,-i Lanka. For example, economic 
and political sanctions against Sri Lanka 
may be helpful in solving the problem. 

Therefore, this matter should be taken 
up for discussion' in the ,House .. 

SHRI KRISHNA PRATAP SINGH 
(Mahllfnjgani): Mr. Deputy-Speaker, Sir; 
the following ma)' be included in tbo next 
wHk', alooda. 

The number of educated unomployed In 
the country is increasing day by day. Tho 
Centre as well as tbe State Governments have 
imposed a ban on tbe recruitment in aU the 
Ministries The result is that the people 
have been deprived of aU the opportunities 
ot employment. Besides, there is a ban 
on the recruitment in all the co-operative •. 
Tbe ban on recruhment in Bihar is in force 
for the Jest three years. 

I would, therefore, urge the Centre 
Government to with-draw the ban on recruit. 
ment without delay and issue instructions 
to this effect to aU the State Governments 

The matter' may be taken up for dis-
cussion next week. 

SHRI MOOL CHAND DAOA (Pali): 
Mr. Deputy-Sp:aker, Sir, tbe following 
matter may be included in the next week'. 
agenda. 

Even today there is an acute crisis of 
drinking water in the thousands of far flung 
villages of the countrY particularly in the 
desert area where there have been no rains 
for the last four years. The cattle are 
facing extinction on large sca1e due to the 
absence of drinking water. It is an irony 
tbat the Government and the State Govern-
ments have not been able to provide even 
drinking water in all the villages even after 
38 years of independenre. Although funds 
were allotted for thir: purpose but they 
were misused and tbe rural population bas 
been deprived of drinking water. 

[English] 

SHRI V. S. KRISHNA IYBR (Banaa]ore 
South) : The following items may be inclu-
ded in the next week's business : 

The Centre has rejected the Kamataka 
Power Corporation '8 proposal to fioat lwnds 
for Rs. 60 crores and the Government's 
move to import diesel generatoR. The 
K.arnataka State is facing acute power 
shortage. The Centre has turn,ed down the 
import .of generators on the ground tbat 
foreign exchange polition was not 1000. 
When tbe Centre bas been importinl all 
SOtts of things under the prb of mod'eroi. 
.atiop. it it pot bOWQ wb)' the Centro bal 
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p,'viie,~~i A.M4/~, Bill, p,lvih"s) tCmdt~ '8#1 
not pcr~i,~tc~" the. K~rn~taka G.overnment 
to import dies~l I~l;leratorl and that too 
when, Kafnataka bas been facinl acute 
power shortale and tbe industrial pro-
duction bas severely affected. Hence it is 
requested that the Government should re-
consider the, proposal and ~ive p:rmission 
to import diesel generators by Karnataka 
Government. 

MR.. DEPUTY.SPEAKE'll: Minister 
of Parliamentary Affairs. 

THB MINISTER OF PARLIA-
MENTARY AFFAIRS AND TOURISM 
(SHRI H. K. L. BHAOAT): Sir, 1 have. 
liiten,ed to all the suggestions made by the 
hone members and 1 will bring them to tbe 
notice Qf the Business Advisory Com~ittee. 
I would again. however point out tbt' t the 
number of issues the bon. members want to 
raise is large an'd the time at the disposal 
of the BAC is always limited. There are 
also various other matters, sp":cial dis-
cussions under Rule 193, etc. Anyway, 
my duty is the same and· I will hr.ing it to 
the notice or the Business Advisory 
Committee. 

----
12.28 hrs. 

STATUTORY RESOLUTION BE : 
MINISTERS' (ALLOWANCES, MEDI. 
CAL TREATMENT A~D OTHER 
PRIVILEGES) AMENDMENT RULES, 

1986-CONTD. 

[English] 

MR. DBPUTY-SPEAKER: We will 
now take up item N,? 14. 

Kumari Namata Ban~rjee. 

KUMARI ,MAMATA BANER.JBB 
(Jadavput). Sir, I, rise to supp.ort tbe 
Resolution moved by $hri, Ram Niwas 
Mirdha. ' 

• 
The decisio'o of the Q·ovemmelit to raise 

the Sumptua~y Al~",apec of the, Prime 
Minister, and tlMp CabiJl,t" Mini~tcrs t~ R.s. 

**'Not .reeordod 

1 sao and R.s. 1000 respe~tiveJy is welcome. 
The Minist.ers' of State and the Deputy 
Ministers are also proposed to be paid:. a 
Sumptuary Allowance of R.s. 500 and RI. 
30,0 respectively aqd this is also· w,J~,. 
But I think that it ,is not enougl1: bepa~~ 
these all very sman amounts, I wo.wd; 
request the Minister to kind1y increase th~" 
Sumptuary Allowance of.tile Ministers of 
State and' the Deputy Miaisters from ,B •• 
500 to Rs. 100.0 and from RSI 300 t9.Rs. 
500 re8pep~ivelY. 

Sir, we are all members of Parliament 
l\nd there is no difference or d,iscri~il)adon 
between them Ministers, are also human 
beings. They have more pow~rs,and they 
bave Ireater responsibilities and duties and 
tbey should maintain some status. Their 
public dealings are more and their work is 
much greater. Hence we should see tbe 
reality and recognise it. It is very easy to 
criticise every thing and every time and as I 
have stated, it is not so easy to implement 
all these things, I am really surprised to 
note what one hon. member has said and· I 
quote: 

"This is only the tip of tbe; icebers. 
so far as the expenses incurred directly 
or indh:~ptly on behalf of the Minister. 
are concerned. The Ministers do not 
only spend Government's money. tb~ 
also spend money on the public under-
takings in the various trips and enter ... 
tainments either bere or abroad. They 
are spending money from all k,inds QI " ',' - ' 

souces ••• 

I think too is a very ••• ** 
(Interruptions) 

, SHRI AMAL DATTA (Diamond 
Harbour) : Is it accordina to parliameatary 
etiquetto '1 II it covered by the rules ? 

KUMARI MAMATA BANBRl_: I 
do not know wby be is ali til ted. I·di'd Dot 
mention tbe rame. I am just quc;>tinlJrom 
ParliamentarY Debates. ,. 


